
ACT No. XVIII OF 1922, 

(Received t h e  assent o f  t h e  Goverfior GeweraZ or, t h e  3rd 
Octobe~ ,  1982.) 

XXVI of 
1881. 

An Act 'further t o  amend the Negotiable 
Instruments Act, 1881. 

HEREAS i t  is expedient further to amend the W Negotiable Instruments Act, 1881 ; It is hereby 
enacted as follows :- 

I. This Aek may be called the Negotiable Instru- Short title. 
ments (Amendment) Act, 1922. 

2. To section 98% of the Negotiable Instrunients Arnolld~neut 

Act, 1889, the following EspZanatio~a shall be added of section 131, ' Aot XXVI 09 
namely :- 1881. 

" B~pZaaaatio~.-A banker receives payment of a 
crossed cheque for a customer within the meaning of 
this section notwithstanding that he credits his 
customer's account with the amount of the cheque 
before receiving payment thereof ." 

L P ~ i c e  one anna.] 


